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OFFICE OF THE DISTRICT JUDGE,
UTTAR DINAJPUR AT RAIGANJ
ENGLISH DEPARTMENT

ORDER NO. 91 DATE : 14.07.2020

The working schedule of physical functioning of all the Courts of Uttar Dinajpur in @ limited form
since prepared vide Order No. 78 dated 26.06.2020 is going to be exhausted by 15.07.2020. Next schedule of
functioning of Courts of Uttar Dinajpur Judgeship in a limited form has been prepared for the period w.e.f. 16.07.2020
to 31.07.2020. The new schedule is as follows :

COURT PROCEEDINGS
For all the Courts of Uttar Dinajpur Judgeship

1 |For Raiganj Sadar:
The Court of the Civil Judge, Jr. Division, the Court of the Civil Judge, Jr. Division, Additional

Court, the Court of the Civil Judge, Senior Division-cum-Assistant Sessions Judge, the Courts of]
Additional District & Sessions Judge, Fast Track I* and 2™ and the Court of the District &
Sessions Judge, Uttar Dinajpur at Raiganj shall remain physically functional in a limited form on
18.07.2020, 20.07.2020, 22.07.2020, 24.07.2020, 27.07.2020, 29.07.2020 and 31.07.2020.

For Islampur Sub-Division:
The Court of the Civil Judge. Jr. Division, the Court of the Civil Judge, Senior Division-cum-

Assistant Sessions Judge, the Court of the Courts of Additional District & Sessions Judge, Fast
Track 1® and 2™ . the Court of the Additional District & Sessions Judge, 2 Court of Islampur
Sub-Divison shall remain physically functional in a limited form on 18.07.2020, 20.07.2020,
22.07.2020, 24.07.2020, 27.07.2020, 29.07.2020 and 31 .07.2020.

2 |For Raiganj Sadar:
The Court of the Chief Judicial Magistrate, the Courts of the Judicial Magistrate, 1 Court and JM,

Additional Court at District Sadar at Raiganj shall remain physically functional in a limited form
on 18.07.2020, 20.07.2020, 22.07.2020, 24.07.2020, 27.07.2020. 29.07.2020 and 31.07.2020 and
the Court of the Additional Chief Judicial Magistrate and the Court of JM, 2¢ Court at District
Sadar at Raiganj shall remain physically functional in a limited form on 17.07.2020, 21.07.2020.
23.07.2020. 28.07.2020 and 30.07.2020.

For Islampur Sub-Division :

The Court of the Additional Chief Judicial Magistrate, and the Courts of the Judicial Magistrate,
I Court, 2" Court at Islampur Sub-Division, shall remain physically functional in a limited
form on 17.07.2020, 21.07.2020, 23.07.2020, 28.07.2020 and 30.07.2020.

3 |For Raiganj Sadar & Islampur Sub-Division :

The Court of the Additional District & Sessions Judge, 2" Court, Raiganj and the Court of
the Additional District & Sessions Judge. Islampur being the Child Rights Courts of Uttar
Dinajpur Judgeship shall be remain functional in a limited form on all working days in
obedience to the solemn direction of the Hon’ble Court passed on 08.04.2020 in connection
with W.P. No. 5327 (W) of 2020 (Court on its own motion) with regard to contagion of
COVID-19 Virus in Children Protection Homes as received through Hon’ble Court’s email
dated 09.04.2020 duly conveyed through Memo No. 662(15)/G dated 09.04.2020 of the
Office of the Undersigned. Both the Courts will remain physically and virtually functional in

a limited form.
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